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ACT No. VIIIL. OF 1853.

€

| Passed by the Governar General of India i Council,
on the 15th Aprid, 1853.

L An Act for bringing the lapsed State of Colaba under the Laws of the
Presidency of Bambay.

[ V i’ / HEREAS itis no longer necessary that the lapsed State of 'Colab.a',‘
| Lould be exempted from the general rules of the British Administration ;

s hereby enacted as follows:-

From and after such day as shall be appointed in that behalf by
tovernor of Bombay in Council, by Proclamation to be made and
shed in the Bombay Gazette, Act XVII. 1844, shall be repealed,
rsed State of Colaba mentioned in that Act shall be subject to
itions and Acts which are, or shall be, in force within the

stibject to the Presidency of Bombay.

ts on the following subjects shall not be cognizable by the
within the said lapsed State of ‘Colaba:

| claims for damages against persons in authority under the

nt, for abuse of power during that period, .
| 2nd. All




ACT No. VIII. OF 1853.

' 9nd. All claims against Government on account of Enams.

3rd. All claims against Government on account of _‘f,jag'heerS, Wur-

shasuns, Pensions, Nemnooks and other advantages not hereditary.

4th. All disputes reg‘arc‘lihg. Public Rent or Revenue-payable to
Governmen% and all complamts of exactlon by Mamlutda,rs, or Dlstrlct |
or Villa,ge Officers. ' "
5th. All claims on account of village debts, all village boundary §
disputes, and village disputes regarding the use of wells andwa,ter-c‘:ourses. ,_

ITI. The Governor of Bombay in Council is empowered to exempt
from the Jurisdiction of the Civil Courts, in all matters partaking of the
nature. of 2 Civil suit,. Yeshudabaee Saheb Ano*rla, a- relatlve of the late,

| Angrla Sirkeil, and to declare this lady amenable to the authouty of a,n-;

Agent whom he may appomt for this purpose.

Calcutta, 1853 :—Printed at the Bengal Military Orphan Press, by F. Carbery.-




